HINDUSTAN, Muzaffarpur, 8.4.2024

Page No. 4, Size:(8.94)cms X (5.21)cms.

JIRARTA Y8, IS 318 31

@ Wici3

TSTURGRIYR, STg Harear | It
mﬁm%aﬁqaﬁﬂ%ﬁmm
aRT 9fer gRT €21 ¥ AReT
sifeaeal Ushel FAR & 3@
FEd & ARG A UEE
HAEMER 4 3 69 o
21 AW F 2R | vHugd
e ST faran 7 21 smE
gare fFan e & fyaarm ge
AT A T S i e

W 3(RIT < T
TR fepan afe

B 37T U sl PR DI
3% ISl BT ARl

T | 31EN 3 e &t 9 15
el ¥ TEd A 81 yfew i
#iR ¥ O 9979 F 9 amEm
T it FaE F4M

difed # 3R ¥ wHafewr
affiererer OHF R TR E |
IR A & T T g
R 3o & faidR

o7} %61 2 | ST AIHe ] Tl
HTP T 2 | TN THeEd
o qera #1 2

difea sifrasan dost FAR A
THF W OF WEgH U TR
AHAMYFR AT qer foer
AHESFR SR & 9 |
ST FA T
sy S T
stferarar TR e S sara
NS IS T s Feq H
it [ % foaeg Far
e 2 g 2|



TIMES OF INDIA, Online, 8.4.2024

Page No. 0, Size:(0)cms X (0)cms.

State health card: Still short on key indicators

https://timesofindia.indiatimes.com/city/hyderabad/state-health-card-still-short-on-key-
indicators/articleshow/109101484.cms

HYDERABAD:Telangana and Andhra Pradesh have a lot of ground to cover as far as
health indicators such as govt health expenditure (GHE) and per capita health
expenditure are concerned.
According to national health accounts (NHA) data, GHE as a percentage of GSDP for
both Telangana and AP stands at 0.9%. Health experts have called for raising GHE
from the existing 1.2% to 2.5% of GSDP by 2025.

Percentage of GHE as part of govt general expenditure (GGE) stands at 6.5% for
Telangana and 6% for AP. According to experts, good systems as well as regulations
must be put in place to reduce the gaps in healthcare access for the people. The central
and state govts’ budgeted expenditure on the health sector reached 2.1% of GDP in the
budget estimates for 2022-23 and 2.2% in the revised estimates for 2021-22, an
increase from 1.6% in 2020-21.

Not surprisingly, per capita tota GHE for both states is very low (for Telangana it is
72,263 and 71,699 for AP). The NHA also recommended spending 6.2% total budget on
health and in 2023-24, AP spent 6% and Telangana spent 6.2%.Experts said the states
have to shore up healthcare before improving the global ranking of India at 145 out of
190 countries.

In Gujarat, Haryana, Karnataka, Madhya Pradesh, Maharashtra, Tamil Nadu and
Uttarakhand, low public health spending is related to low out of pocket health
expenditure, an expert explained.“Though the gap between rich and poor countries in
terms of providing health care has improved by 50%, better access to health insurance
and facilities in govt hospitals are a far cry,” said Kiran Madala of All India Federation of
Govt Doctors Association.

Though the Constitution has not directly mentioned right to health and accessibility to
health care, Article 21, however, guarantees a fundamental right to life.

In 2018, National Human Rights Commission had drafted the charter of patient rights
to be implemented by state govt. Rajasthan was the first state to introduce the right to
health bill in the state assembly on Sept 22, 2022. It seeks to provide for protection and
fulfilment of equitable rights in health and wellbeing. This includes free health care
services at any clinical establishment to residents of the state.
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Kerala veterinary student s death: CBI begins probe

https://www.thestatesman.com/india/kerala-veterinary-students-death-cbi-beqins-probe-
1503288029.html

The Central Bureau Investigation (CBI) has started probing into the death of J S
Sidharthan who was found hanging at...

The Central Bureau Investigation (CBI) has started probing into the death of J S
Sidharthan who was found hanging at the hostel of Kerala Veterinary and Animal
Sciences University (KVASU) campus at Pookode in Wayanad.

A four-member team led by SP Sundarvel reached the KVASU campus at Pookode in
Wayanad on Saturday after the Central government issued a notification for a CBI
investigation into the death of Sidharthan.

The CBI on Friday issued a notification announcing the takeover of the case close on
the heels of the Kerala High Court order directing the Central agency to take over the
case.

The high court on Friday urged the Union government to notify a CBI probe into the
death of the veterinary student immediately. A single bench of Justice Bechu Kurian
Thomas said delay can defeat the ends of justice and affect the entire investigation and
urged the Union government to issue notification under Section 5 of the Delhi Special
Police Establishment Act without delay for entrusting the investigation into the death of
Sidharthan with the CBI.

The agency has re-registered the FIR filed at the Vythiri police station in Waynad
against 20 people, after receiving the notification from the Centre in this connection.

The accused have been booked under IPC sections related to criminal conspiracy,
abetment to suicide, wrongful restraint, voluntarily causing hurt, and Kerala’s anti-
ragging law.

The CBI team met the Kalpetta DySP, who had probed the case initially and collected
information on the case.

The CBI has summoned Sidharthan’s father Jayaprakash to record his statement on
Tuesday.

Meanwhile, the National Human Rights Commission (NHRC) decided to intervene in the
case amid mounting political pressure. It is learned a team of NHRC officials will reach
the veterinary university campus at Pookode for evidence collection on Monday. The
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team will be at the campus for five days. Teaching and non-teaching staff will be
interrogated during the team’s five-day visit.

J S Sidharthan, a second-year veterinary student at the Kerala Veterinary and Animal
Sciences University, Pookode campus in Wayanad, was found dead inside the hostel
after a brutal ragging and assault allegedly by the SFI leaders on February 18. Sidharth
was reportedly beaten up by SFI leaders at four places in the college premises.
However, the SFI has denied the allegations.
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Wayanad: 29 H¢ CTeX... BT A 118 i1, cBI A sFI Xl AT 20 W ol
@1 FIR

https://www.editorji.com/hindi/india-news/wayanad-29-hours-of-torture-student-hanged-
himself-cbi-files-fir-against-20-including-sfi-members-1712491453586
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Mukhtar Ansari Death: Banda Jail § ATIRAT &1 'Fﬁ?[ TR HHEAIUPR STt &
WaﬁflAmitabh Thakur

https://www.livehindustan.com/videos/national/mukhtar-ansari-death-1-9710803
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Kerala Student Torture Case

https://www.etvbharat.com/hi/!bharat/kerala-student-endures-29-hours-of-torture-before-
found-dead-in-hostel-says-police-report-hin24040704561
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I WA FTS: T Jbami 4 3t off s

https://jantaserishta.com/local/telangana/state-health-card-still-lacking-in-key-indicators-
3208958
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https://www.sudarshannews.in/news-detail.aspx?id=104041
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Modi Govt Rewriting History To Propel Hindutva Agenda: Opposition
Leaders After NCERT Removes References To Babri Masjid, Gujarat
Riots

https://www.india.com/education/modi-govt-rewriting-history-to-propel-hindutva-agenda-
opposition-leaders-after-ncert-removes-references-to-babri-masijid-qujarat-riots-
6841615/

NCERT TextBook Row: Dropping references to the demolition of Babri Masjid, the
killing of Muslims in Gujarat riots and Hindutva, and tweaking the reference to Manipur's
merger with India are some of t

NCERT TextBook Row: Dropping references to the demolition of Babri Masjid, the
killing of Muslims in Gujarat riots and Hindutva, and tweaking the reference to Manipur’s
merger with India are some of the latest set of revisions in school textbooks made public
by the National Council of Educational Research and Training (NCERT).

In addition to it, reference to the abrogation of Article 370, replacing the term “Azad
Pakistan” with Pakistan-occupied Jammu and Kashmir (POJK), and revising a
paragraph defining the Left as those who prefers “state regulation over free competition”
are also are also notable adjustments in the latest revisions to school textbooks.

NCERT Syllabus Row: Changes Made in Class 11th, 12th Political Science and Social
Science textbooks

While NCERT did not comment on the topics being dropped, officials said the tweaks
are part of the routine updation and are not linked to the development of new books as
per the New Curriculum Framework (NCF), news agency PTI reported. The changes
have been made in the Political Science and Social Science textbooks of classes 11
and 12, besides others.

However, NCERT's recent decision to omit such topics has faced criticism from several
political leaders. Sharing a post on X, CPI(M) leader Sitaram Yechury said, “This is the
4th time that the NCERT text books are being revised since 2014 under the Modi govt.
History is being rewritten to dovetail the Hindutva agenda. The aim is to influence young
minds undermining the faculty of reasoning to aid the transformation of secular
democratic India into a rabidly intolerant fascistic Hindutva Rashtra.”

Meanwhile, State General Education Minister V Sivankutty said Kerala is firm on its
position as far as the issue is concerned. In a statement, Sivankutty said the NCERT
had made similar attempts before as well and dropped certain portions from its history,
social science and politics textbooks, PTI reported.
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According to a document detailing the changes prepared by the curriculum drafting
committee of the NCERT, the reference to the Ram Janmabhoomi movement has been
tweaked “as per latest development in politics”.

NCERT Class 11th TextBook Changes: Changes Made in Chapter 8 on Secularism

As per PTI report, Chapter 8 on Secularism in class 11 textbook earlier said, “More than
1,000 persons, mostly Muslims, were massacred during the post Godhra riots in Gujarat
in 2002.” It has been changed to “more than 1,000 persons were killed during the post
Godhra riots in Gujarat in 2002”. The NCERT’s rationale behind the change is “in any
riots, people across communities suffer. It cannot be just one community”.

NCERT Class 12th Political Science Changes: Changes Made in Chapter 7 on Politics
in India since Independence

In chapter seven of the Political Science textbook of class 12 (Politics in India since
Independence), the Council has revised a paragraph to include a reference to the
abrogation of Article 370 of the Constitution, which accorded special status to the
erstwhile state of Jammu and Kashmir.

Earlier, the paragraph was, “While most of the states have equal powers, there are
special provisions for some states like J&K and the states in the North-East”’. The
revised version adds one line in the end of the paragraph saying, “However, Article 370
that contains special provisions for J&K was abrogated in August 2019°.

On Pakistan-occupied Kashmir, the earlier textbook stated “India claims that this area is
under illegal occupation. Pakistan describes this area as Azad Pakistan”. The changed
version says, “However, it is the Indian territory which is under illegal occupation of
Pakistan and called as Pakistan occupied Jammu and Kashmir (POJK).”

The NCERT’s rationale behind the alteration is that the “change that has been
introduced is in complete concurrence with the latest position of the Govt of India in
regard to Jammu and Kashmir”.

NCERT Book on Manipur

On Manipur, the earlier textbook stated, “The Government of India succeeded in
pressurising the Maharaja into signing a Merger Agreement in September 1949, without
consulting the popularly elected Legislative Assembly of Manipur. This caused a lot of
anger and resentment in Manipur, the repercussions of which are still being felt.” The
changed version says, “The Government of India succeeded in persuading the
Maharaja into signing a Merger Agreement in September 1949.”

Ayodhya Demolition, Politics of Hindutva Dropped
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What is the legacy of the Ram Janmabhoomi movement and the Ayodhya demolition for
the nature of political mobilisation changes to What is the legacy of the Ram
Janmabhoomi movement?

In chapter 8, Recent Developments in Indian Politics, references to the “Ayodhya
demolition” has been dropped. “What is the legacy of the Ram Janmabhoomi movement
and the Ayodhya demolition for the nature of political mobilisation?” has been changed
to “What is the legacy of the Ram Janmabhoomi movement?”. In the same chapter,
references to the Babri Masjid and the politics of Hindutva were dropped.

As per the PTI report, the earlier paragraph read: “Fourth, a number of events
culminated in the demolition of the disputed structure at Ayodhya (known as Babri
Masijid) in December 1992. This event symbolised and triggered various changes in the
politics of the country and intensified debates about the nature of Indian nationalism and
secularism. These developments are associated with the rise of the BJP and the politics

of ‘Hindutva’'.

This was changed to: “Fourth, the centuries old legal and political dispute over the Ram
Janmabhoomi Temple in Ayodhya started influencing the politics of India which gave
birth to various political changes. The Ram Janmabhoomi Temple Movement, becoming
the central issue, transformed the direction of the discourse on secularism and
democracy. These changes culminated in the construction of the Ram Temple at
Ayodhya following the decision of the constitutional bench of the Supreme Court (which
was announced on November 9, 2019).”

Democratic Rights”, a reference to the Gujarat riots Dropped

In chapter 5 titled “Democratic Rights”, a reference to the Gujarat riots was dropped in
the caption to a news collage. The earlier version was — “Do you notice references to
the National Human Rights Commission (NHRC) in the news collage on this Page?
These references reflect the growing awareness of human rights and struggles for
human dignity. Many cases of human rights violations in diverse fields, for instance,
Guijarat riots, are being brought to the public notice from across India.” This was
changed to “Many cases of human rights violations in diverse fields are being brought to
the public notice from across India.”
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29 e P gl eraR, bR e I 9@ T i apArs A s sl A &
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https://hindi.opindia.com/reports/kerala-wayanad-js-sidharthan-suicide-case-cbi-
reqgisters-fir-against-20-sfi-goons-torture-29-hours/
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Kerala Student Endures 29-Hr Torture By Classmates, Seniors Before
Suicide In Hostel: Police Report

https://www.etvbharat.com/en/!bharat/kerala-student-endures-29-hr-torture-by-
classmates-seniors-before-suicide-in-hostel-police-report-enn24040703975

An investigation conducted by Vythiri police station revealed that JS Siddharth (20) was
assaulted and ragged by his classmates and seniors from 9 am on February 16 to 2 pm
the next day. His body was found at his hostel on February 18. The state police handed
the probe details to CBI, which has taken over the case.

Wayanad (Kerala): 20-year-old JS Siddharth, a student of Pookode Veterinary
University in Wayanad, who allegedly died by suicide at his hostel, was subjected to
severe ragging and assault by classmates and seniors for 29 hours, the Kerala Police
have stated in its report, which was handed over to the CBI.

Siddharth, who was a second-year student was found dead on February 18. On Friday,
the case was handed over to CBI. A CBI team that arrived at the university campus for
investigation, has registered an FIR against 20 people under charges of abetment to
suicide, criminal conspiracy and ragging.

In the case details provided by sub-inspector Prashobh PV of Vythiri police station to
CBI, Siddharth underwent severe mental and physical torture from 9 am on February 16
to 2 pm on February 17. He was beaten up with belts, ragged, thrashed and mentally
tortured, the case details revealed.

Initially labeled as a case of unnatural death, the case details that were handed over to
the CBI by the state police suggests Siddharth faced mental and physical torture as per
information collected from the college's Anti-Ragging Cell report.

Meanwhile, the National Human Rights Commission is scheduled to visit Pookode
Veterinary College on Monday for a five-day inquiry. Teaching and non-teaching staff
will be questioned with a focus on addressing the complaints received by the college's
Anti-Ragging Cell.

After Siddharth was found dead at his hostel, his parents alleged that students
belonging to the CPI-M students' wing Students' Federation of India (SFI) were behind
the incident. Following which, Kerala Police arrested many SFI members of the college.

Later, the family demanded a CBI probe into the matter saying they have no faith on the
ongoing probe. After which, Chief Minister Pinarayi Vijayan ordered transfer of the case
to CBI.
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Sidharthan s death: CBI begins probe NHRC officials to visit
veterinary varsity tomorrow

https://www.onmanorama.com/news/kerala/2024/04/07/veterinary-university-sidharthan-
death-cbi-nhrc-beqgin-probe.html

wayanad: The Central Bureau Investigation has started its probe into the death of J S
Sidharthan who was found hanging at the hostel of Kerala Veterinary and Animal
Sciences University here. A four-member team led by SP Sundarvel reached Wayanad
on Saturday. According to reports, four more officials including Malayalis will join the
team.Meanwhile, the National Human Rights Commission also decided to intervene in
the case amid mounting political pressure. Manorama News reported that a team of
NHRC officials will reach the veterinary university for evidence collection on Monday.
Teaching and non-teaching staff will be interrogated during the five-day visit.

Sidharthan's family alleged that he faced brutal ragging and mob trial at the campus. He
was found hanging inside the toilet of the men's hostel on February 18.

The CBI has summoned Sidharthan's father Jayaprakash for recording his statement.
Kalpetta police asked him to appear before CBI on Tuesday. The officials of the central
agency visited Kalpetta DySP T N Sajeevan on Saturday and collected copies of the
documents related to the case. It is learnt that the team will submit a plea in the court
seeking documents including the case diary.

The CBI has summoned Sidharthan's father Jayaprakash for recording his statement.
Kalpetta police asked him to appear before CBI on Tuesday. The officials of the central
agency visited Kalpetta DySP T N Sajeevan on Saturday and collected copies of the
documents related to the case. It is learnt that the team will submit a plea in the court
seeking documents including the case diary.
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TP AHETRIPTR SR A Yo & YT - “Siftraer o1 sifa <1 BisT”

https://tirhutnow.com/crime/national-human-rights-commission-asked-the-police-why-
did-the-advocates-eye-gouged-out/

TP AFETTISTR STANT  THUHU! HOlwhR YR bl SIRT fohar e _

_Uifsa 3iftaadr ot 3R T AFaIfIBR 3ifaad 9.5 .31 R 38 & HHA & URal
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AT ST @7 7 b siftaadr & eford 3@ &1 I=E aie U1 Red ¢ QX A B
SHHRI GifSd Hfaddl Ghsl $UR A THAUHR Tl o Hfdaddl T, o&. 3 & T1H 9
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SfgadT & 31 BIg & ATHG # 15 30d aP At fard

https://www.prabhatkhabar.com/state/bihar/muzaffarpur/attack-on-lawyer-in-
muzaffarpur

PR AFAIRER RN 4 THeEdl &1 SR fhar Aifew Iugsy Haraard], JolrhRyR
HIOTHEHEYR UM & & TR g9 didh TR RIUT61 gRT S8 U HRER HTaadl St 3@ Big
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